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We are proud to present DNLU’s first academic & cultural fest, REVA.
The name "REVA" has been thoughtfully chosen to embody the
essence of Jabalpur, where our university is located, and to capture
the vibrant spirit of the fest. Derived from Sanskrit, "¥aT" symbolizes
motion, agility, and dynamism. It is also another name for the River
Narmada, an iconic feature of Jabalpur, and a revered Raag in Indian
music.

The fest aims to foster camaraderie among students from across the
country. Whether you’re grooving at the DJ night, challenging your
wils in quizzes, or immersing yourself in the magic of a live concert,

"REVA" promises an unforgettable experience. With electrifying .

performances and an energetic ambiance, this is one event you won’t
want to miss! A

shout GE

. Established in 2018, Dharmashastra National Law University (DNLU)
~was founded with the vision of imparting and disseminating legal *<%

knowledge while fostering a culture of research to advance legal
education. Over the years, the university has successfully organized
numerous intra and inter-university events. Striving to be not just a
knowledge-driven institution but also one fueled by creativity and
wisdom, DNLU has made its mark both nationally and
internationally. With this legacy, DNLU is now poised to host. its
inaugural academic & cultural fest- a vibrant celebration of intellect,
talent, and camaraderie, promising unforgettable memories for all
participants.
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1. Legislative Drafting Competition

The Legislative Drafting Competition, organized by the
Academic Outreach Committee of DNLU, is your chance to step
into the shoes of a policymaker and craft laws that shape the
future. This competition challenges participants to think
critically, draft impactful legislation, and propose innovative
solutions to contemporary legal issues. This competition is
more than just a test of drafting skills—it’s an opportunity to
influence policy with precision and creativity. Ready to draft
the nextgame-changinglaw? o 7> PP T .
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Dive into the details by Clicking here N

2. Crime Scene Investigation

—————GRMESCENE _

W— The Crime Scene Investigation Competition is not just a
test—it’s a race against time to uncover the truth. Step into the

shoes of a forensic expert, meticulously examine a simulated

O
ﬁO‘A crime scene, collect crucial evidence, and piece together the
v puzzle with sharp legal and scientific analysis. This
- competition pushes participants to think like real
investigators, combining logic, precision, and teamwork to
7 crackthe case.
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Dive into the details by Clicking here >

3. Deal Negotiation Competition

The Deal Negotiation Competition is the ultimate test of @ @

strategy, persuasion, and business acumen! Step into the shoes
of a corporate dealmaker, where every word, every clause, and
every tactic can make or break the negotiation. Whether you're
securing the best terms, outmaneuvering opponents, or
finding the perfectbalance between aggression and diplomacy,
this is your chance to showcase your sharp legal mind and
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https://drive.google.com/file/d/1HC0gClD7f85DVz-M5H_-ZKD5Xk5a8MS9/view?usp=drivesdk
https://drive.google.com/file/d/1HC0gClD7f85DVz-M5H_-ZKD5Xk5a8MS9/view?usp=drivesdk
https://drive.google.com/file/d/1MxfZFJihc9q9bKaaKWaj5C4F66ehJyhW/view?usp=share_link
https://drive.google.com/file/d/1-VamcoYWsth_ctxB2iIwhOPH7SBprNzn/view?usp=drivesdk

4. Extempore Moot Court Competition

The Extempore Moot Court Competition is designed to

challenge participants to think on their feet and showcase their

advocacy sKkills in a high-pressure courtroom setting. Unlike

traditional moots, participants will be given alegal proposition

on the spot and limited time to prepare their arguments. This

competition aims to test legal reasoning, spontaneity, and

oratory skills, providing a dynamic platform for aspiring

advocates to refine their courtroom presence and persuasive

abilities. To learn more about the competition rules and

guidelines. o > N ’/’7, —a
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Dive into the details by Clicking here >

5. National Legal Start-up & Business Plan Ideation Competition

The National Legal Start-up & Business Plan Ideation
Competition is where law meets innovation! This competition
invites aspiring legal entrepreneurs to break barriers, rethink

‘ the industry, and pitch groundbreaking start-up ideas that
H tackle real-world legal challenges. Whether it’s legal tech or
“ access-to-justice solutions, participants will craft visionary
business models and present them before an expert panel. It’s
NS 4 "/:\ —"—2) notjustaboutideas- it’s about impact, execution and the future
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6. The People’s House - Youth Parliament

Ever dreamed of being the next fiery parliamentarian, crafting

laws and debating policies that shape the nation? The Mock

Parliament Competition is your chance to step into the shoes of

legislators, engage in heated debates, and battle it out over

pressing national issues. From drafting bills to throwing sharp

rebuttals this is where with meets wisdom. The floor is yours! If

you think you can talk your way through a parliamentary

showdown, grab your seat in the house- because democracy is ~ P

calling! ” PRIZE POOL OF /&
Dive into the details by Clicking here > e U, TO HS’OOVO P/



https://drive.google.com/file/d/17GOToT7cddDJ3GPznKNMF4cZqUtDm7Ko/view?usp=drivesdk
https://drive.google.com/file/d/1-RRb9dJnNbNzyr_Ns_6sAj_ZzB0QOjFe/view?usp=drivesdk
https://drive.google.com/file/d/1-XU64umXHNi0ozmf5e8-UNf43fjJffO6/view?usp=drivesdk

7. Writer’s Rangmanch - Script Writing Competition

This competition is a call for bold storytelling that sparks
conversation and drives change. It invites writers to craft
powerful, socially relevant scripts for street plays that
captivate, educate, and inspire. Whether tackling issues of
justice, equality, or everyday struggles, your words will set the
stage for voices that refuse to be ignored. This is your chance to
weave hard-hitting narratives with gripping dialogues and
make an impact. If you believe in the power of storytelling, let
your script be the catalyst for change!
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8. Conventional Debate

The Conventional Debate Competition is a battleground of
ideas, logic, and persuasion! This is your chance to engage in
intense intellectual duels, defend your stance with well-
reasoned arguments, and challenge opposing views with sharp
rebuttals. With a prize pool of ¥5,000, the stakes are high, the
podium is yours—are you ready to make yourvoice count?

WIS
 PRIZE POOL OF
R iSQQQ Dive into the details by Clicking here >«

N

9. OpenMic Competition

The Open Mic is your space to express, entertain, and leave a
mark! Whether it’'s poetry that moves, storytelling that
captivates, stand-up comedy that cracks everyone up, or
beatboxing that brings the rhythm alive—this stage is all yours.
No music tracks, no filters—just raw, unfiltered talent and the
power of your voice. It’s time to step up, take the mic, and let

your creativity do the talking!
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Dive into the details by Clicking here _b



https://drive.google.com/file/d/1xZFt-S7K6JWKkcpI9R99OpcDM748xzTi/view?usp=drivesdk
https://drive.google.com/file/d/1-Ka_cylpovDSxT9NG4e4UYTVExCyw_g6/view?usp=drivesdk
https://drive.google.com/file/d/10Er5z0HZ-490GjTLGsEjfiNdS48CgowC/view?usp=drivesdk
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10. Through the Lens - Photography Competition

This competitionis a celebration of storytelling through the art
of photography. Itinvites participants to capture moments that
speak volumes—whether it’s the raw emotions of everyday life,
the essence of justice, or the beauty of the world around us.
Every frame tells a story, and this is your chance to let your
perspective shine. Your lens could capture more than just an
image—it could capture a winning moment! If you have an eye
for detail and a passion for visual storytelling, pick up your

cameraand frame the perfect shot. NS e G ST
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Dive into the details by Clicking here >

11. Battle of Bands

The Battle of Bands is where music meets adrenaline, and only
the fiercest sounds survive! This electrifying competition
brings bands head-to-head in the ultimate showdown of
rhythm, melody, and pure stage energy. Whether it’s rock,
blues, indie, or fusion, each band will have the chance to set the
stage on fire with their unique sound and electrifying
performance. The amps are cranked, and the crowd is waiting!
Tune up your guitars, sharpen your beats, and get ready to

o il 4. i battle it out for musical supremacy!
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https://drive.google.com/file/d/1-W7HF351ypeNl-cUNAl5JsGd73PEvJdo/view?usp=drivesdk
https://drive.google.com/file/d/102CeMxFL21cTj4DUDfs5pmyxIOjGZyTg/view?usp=drivesdk
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Marquee Moments is where our fest goes into high
gear—a spectacular celebration of music, intellect,
and entertainment that will leave you captivated!
Experience the energetic Techno Night, indulge in
provoking debate at the Celebrity Debate, and laugh
till your sides ache at the Stand-up Comedy Show.
With lively atmosphere, shocking performances
and memories that last a lifetime, this is where the
nights are made. Get ready to witness a spectacle of
talent, energy and celebration - because these are
the moments you don'twant to miss!




- Get ready for an evening of rib-
tickling comedy with one of India’s
ost celebrated stand-up
medians—Aaditya Kulshreshth,
aka Kullu! Known for his relatable
humor, impeccable comic timing,
and signature storytelling,
Kullu has performed over
1,200 live shows across the
country, leaving audiences in
splits with his hilarious take
on life, family, and everyday
struggles.

-

Aaditya Kulshreshth

aka Kullu

Getready for back-to-back nights of electrifying
energy! Lose yourself in pulsating techno beats
as the DJ takes over with hypnotic rhythms and
deep soundscapes. Then, switch gears for a high-
energy Bollywood night, dancing to iconic hits
and chartbusters. Two nights, endless music,
and unforgettable vibes!

CELEBRITY
DEBATE Get ready for a thrilling clash of ideas as two

renowned personalities go head-to-head in a
high-stakes debate! Expect sharp arguments,
powerful rhetoric, and thought-provoking
insights on a compelling issue. Stay tuned as we
reveal the topic and speakers soon!




OUR PATRONS
BRIAN DA SILVA ANSHUMAN SINGH ANOOP NAIR
SR. ADVOCATE, ADVOCATE ADVOCATE
K.C. GHILDIYAL SHASHANK SHEKHAR AMIT SETH
SR. ADVOCATE ADVOCATE ADVOCATE

HIGH COURT ADVOCATES’
BAR ASSOCIATION,
JABALPUR

SANJAY K. AGGARWAL PRAKASH UPADHYAY
ADVOCATE SR. ADVOCATE

OUR RESOURCE PARTNERS

Research Partner Knowledge Partner Knowledge Partner Legal Tech Partner

il 2l J ? .“ ®
i g s AASHAYEIN JZf manupatra
CASEMINE N 3 ——JUDICIARY— Innovating Legal Tech Solutions

A Division of Gauge Data Solutions

OUR FOOD PARTNER




PARTICULARS AMOUNT

Registration fee for Participation in the Fest
(This includes transportation between accommodation RS. 750/ per person
and the event venue, along with entry to all three Pro
Nights (Marquee Moments)

for 3 days

Rs. 600/- per person per day
Accommodation including breakfast (including GST) (advance payment to be made

at the time of check-in).

Registration of event Fee Rs. 200/- per person

Registration fee for Battle of Bands Rs. 2500/- per team

= ; ; : T To register, scan/click here
Participants may complete their registration by clicking or

scanning through the QR Code, ensuring adherence to
their respective committee's deadline:

Participating teams of offline events, except battle of bands,
are required to pay the event fee along with the fest
registration feeviathelink provided above.

For Battle of Bands, a team is required to pay only the event
fee along with accommodation charges, if required.
Participants of online events are required to pay only the event fee via the link provided
above, and notthe fest registration fee.

For hybrid events, participants are required to initially pay the event fee via the link provided
above. Upon qualification, they will receive a form to complete the payment of the fest fee
along with accommodation charges, if required.

Participants/teams must complete the form for their respective events to confirm their
participation.

Ifyouwish to participate in more than one event, you are required to pay the additional fee for
each specific event. However, the festregistration fee needs to be paid only once.

For example, if you wish to participate in the Extempore Moot and Conventional Debate
without accommodation, you will need to pay Rs. 750 + Rs. 200 + Rs. 200 = Rs. 1,150.
Additionally, you must fill out the forms for both the Extempore Moot and the Conventional
Debate, attaching the payment screenshot from the University Payment Gateway.
Accommodation charges, if required, shall be paid by the participants upon arrival.

The registration fee shall notbe refunded once ateam/ participant has registered.



https://linktr.ee/reva.dnlu
https://linktr.ee/reva.dnlu
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We're absolutely delighted to have
you join us for REVA ! Our team is
dedicated to ensuring that every
detail is taken care of, making your
experience smooth and enjoyable
right from the moment you arrive.
If you have any questions or need
any assistance, don't think
twice—feel free to reach out to us at

reva@mpdnlu.ac.in anytime.
Whether it’s about event details,
travel arrangements, or
accommodations, we’re here to
help. We can't wait to welcome you

to REVA and create an
unforgettable experience together.
Get ready for an incredible journey
illed with excitement, energy, and

memories to last a lifetime!

CONTACT US
Apoorva Singh Rathaur Divyanshu Singh Chauhan

President, Student Bar Association, DNLU Treasurer, Student Bar Association, DNLU

S +91 76519 17994 Qs +91 63946 12368
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